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O.ﬁ.968 of 1996.

Date of Order: 16.5.96.

sent: Hon'ble Mr,

Justice A.K.Chatterjee,Vice-Chaiman,
Hon'ble Dr,

B,C.Sarmg, Administrative Member,

M.L.BARAI & ANR,
. -Vs- |
UNION OF INDIA & ORsZ
Forthe petitioner:Mr,S,K.Mitra, counsel.
For the réspondents:Mr.P,Chatterjee, counsel .
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Both sides are present.

Hearlng the 1d. counsel for both the parties,.
consider that it is a fit case for adjudication. The
application is accoralngly'admitted.

we

Matter be listed befdre the Single Bench for
hearlng on 15.11,96.

Beply be filed by 4 weeks.,:
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(A,K.Chatterjee)
Vice-Chairman.




